Name of the corporate debtor: SHREE OM PRIME FOODS PRIVATE LIMITED; Date of commencement of liquidati
List of i

Annexure-6

ion: 04.07.2023; List of stakeholders as on: 27.01.2025
I

creditors (other than Workmen, Empl nd Government Dues)

Sl [Nameof No. |Details of claim received Details of claim admitte ‘Amount of Amountof any | Amount of claim | Amount of claim | Remarks,
No. _|creditor Date of receipt | Amount claimed | Amount of claim | Nature of claim | Amount covered by [Whether lien /_| Amount covered by [% share in total claim_|mutual dues, that | rejected under verification _|if an
Mis Varun Kumar
Prop.OfMis  |GSTIN
1 |VK Foods 08DKCPK7684F12T |26.08.2023 1492297521 11209157| Unsecured NA NA No 10.48% | Nil No 371381821 |Nil No
Shambhu Dayal _|CIN No.
Agro Food Pwvt. U01403DL1999PTCO!
2 Lt 99352 14.00.2022 1850939 1850939 | Unsecured NA. NA. No 1.739%|Nil No Nil Nil No
Bikaner CIN No.
Electricity Supply | U40100WB2012PLC
3 Limited 181372 13.08.2024 4247836 4247836| Unsecured NA NA No 3.979%)|Nil No Nil No

21021750.21

17307932

Nil
3713818.21







